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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1004 OF 2024

IN THE MATTER OF:

Prahlad Roy Goenka & Anr. ... Applicant(s)
Versus

Union of India & Ors. ... Respondent(s)

BRIEF RESPONSE ON BEHALF OF RESPONDENT NO. 7/
UJVNL

IT IS MOST RESPECTFULLY SHEWETH:

1.  That the present Application has been filed by the Applicants
raising concerns on the declining rate of Golden Mahseer fish in
the aquatic ecosystem in India especially in Himalayan region,
and inter alia attributing construction of dams/barrages as one
of the reasons for the same on the ground that this hampers the

migration of these fishes for their breeding.

2. That the present Response is being filed in compliance of Order
dated 19.11.2024 whereby this Hon’ble Court was pleased to

issue notice in the present matter.

3. Respondent No. 7, Uttarakhand Jal Vidyut Nigam Limited
(UJVNL), is a wholly owned corporation of Government of

Uttarakhand and operates and maintains the hydropower



projects along with the construction of new projects under the
State Government in Uttarakhand. The company plays a crucial
role in harnessing Uttarakhand’s rich hydropower potential,
ensuring sustainable energy production and contributing to the
state’s economic growth. With a mandate to develop, operate,
and maintain hydroelectric projects, UJVNL has been

instrumental in strengthening the region’s energy infrastructure.

It is pertinent to note here that initially, the company was
incorporated as Uttaranchal Jal Vidyut Nigam Ltd (Respondent
No. 8) on 12.12.2001. Subsequently, the name was changed to
Uttarakhand Jal Vidyut Nigam Ltd on 2.7.2007, and eventually
to UJVN Ltd on 4.4.2011. As such, Respondent No. 8 and
Respondent No. 7 are the same entity. Since name of
Respondent No. 8 has already been changed to UJVN Ltd, i.e.
Respondent No. 7, the present reply is being filed on behalf of
Respondent No. 7 and it is prayed that name of Respondent No.

8 may kindly be deleted from the array of parties.

It is submitted that out of eight hydropower projects/dams/
barrages identified by the Petitioner with regard to the Golden
Mahaseer, only one Barrage, i.e. Veerbhadra Barrage (also
known as Pashulok Barrage), situated on River Ganga (Upper
Ganga River Basin Stretch), located 5 km downstream of
Rishikesh and serving the Chilla Power House is owned and
operated by Respondent No. 7 UJVNL Commissioned
in 1980, the barrage has been operational for the past 43 years
after obtaining all mandatory clearances from the relevant

authorities.
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At the outset, it may be germane to note that the Kalagadh Dam
mentioned at S. 6 at Para 24 is not managed by the answering
Respondent UJVNL, but by UPID, and hence the present
response is limited to the Veerbhadra Barrage as mentioned

above.

It is submitted that the Veerbhadra Barrage serves to divert
water for generation of electricity at the Chilla Power House
(144 MW). When Veerbhadra barrage was being constructed,
as per the design an un-gated passage of 1.5 meter has been
provided in the form of divide wall. In the design of the barrage
provision has been made for continuous release of 3 to 9 cumecs
of water at different pond levels for sustenance of aquatic
environment / Aviral Dhara known as ‘Ram Dhara’ since its
inception. It is pertinent to note that the ungated passage and the
continuous flow ensures that the migration of the Golden

Mahseer remains uninterrupted by the barrage.

A true copy of the layout plan depicting the Veerbhadra barrage
along with the Ram Dhara/ divide wall is annexed herewith and
marked as ANNEXURE - A [Pg. 11 ].

A true copy of the drawing of Ram Dhara /divide wall depicting
the downstream portion present in the Veerbhadra barrage is
annexed herewith and marked as ANNEXURE - B [Pg. 12].


mailto:arjun.garg@agalaw.in

A true copy of the drawing of Ram Dhara /divide wall depicting
the upstream portion present in the Veerbhadra barrage is
annexed herewith and marked as ANNEXURE - C [Pg. 13].

A true copy of the photo showing the presence of Ram Dhara
and an uninterrupted flow from the Veerbhadra barrage (taken
in May 2024) is annexed herewith and marked as ANNEXURE
~D[Pg.14].

It is further most respectfully submitted that during the rainy
season, the barrage gates are opened to regulate the increased
water flow, which is significantly higher than the required level.
Notably, the breeding season of the Golden Mahseer coincides
with the monsoons, during which apart from the aforesaid
uninterrupted passage of 1.5 meters, the opening of the gates
further facilitates natural flow, ensuring that the Veerbhadra
Barrage does not hinder the migration of the Golden Mahseer

for breeding.

Insofar as maintaining E-flow in the river is concerned it is
submitted that E-flow in the downstream of VVeerbhadra Barrage
is being maintained as per the recommendations by the Central
Water Commission (CWC) and in terms of Govt. of India
Gazette  Notification REGD No0.D.L.33004/99  dated
09.10.2018. A true copy of the Gazette Notification No. S.O.
5195(E) dated 09.10.2018 issued by the Ministry of Water
Resources River Development and Ganga Rejuvenation is
annexed herewith and marked as ANNEXURE - E [Pg.15-19].
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10.

11.

12,

As per the said Notification, the e-flow required to be

maintained at various seasons is as under:

Sl Season Months (%) Percentage of Monthly
No. Average Flow observed
during each of preceding 10-
daily period
1 Dry November to 20
March
2 Lean October, 25
April  and
May
3 High June to 30
Flow September
Season

To ensure compliance of the aforesaid requirement, CWC issues
directives every 10 days for maintaining E-flow depending on
last 11 days average flow. It is submitted that the ten daily
Discharge is collected by CWC from their G&D Site.
Accordingly order for release of 20%, 25%, 30% of that average
flow is issued by CWC. For example, the 10 day requirement
of e-flow from 01.02.25 to 10.02.25, 11.02.25 to 20.02.25 and
21.02.25 to 28.02.25 is annexed herewith and marked as
ANNEXURE - F [Pg. 20 to 25 ].

The aforesaid parameters are being complied with by the
answering Respondent in respect of the Veerbhadra Barrage. A
true copy of the chart depicting the daily E-flow in Veerbhadra
Barrage for the month of February 2025 is annexed herewith
and marked as ANNEXURE - G [Pg. 26 ]



13.

14,

15.

16.

The Data annexed above clearly shows that the average E-flow
maintained at Veerbhadra Barrage is higher than the

minimum required by CWC.

It is thus clear that E-flow in case of the Veerbhadra Barrage
complies with the environmental needs of the aquatic life,
biodiversity and for all the other essential functions of the river
such as nutrient carriage, sediment movement and
depth/velocity of water flow, crucial for fish migration and thus
operation of Virbhadra Barrage and Chilla Power house does

not affect adversely the population of fish and fish reproduction.

Insofar as the other prayer with regard to removal of all
dams/barrages is concerned, it is submitted that such drastic
steps are neither warranted nor justified for the reasons

mentioned above, as also the submissions made hereinunder.

It is submitted that in states like Uttarakhand, where
hydropower is a primary energy source, shutting down such
projects due to concerns over aquatic life as prayed by
Applicants, would disrupt power supply and cause significant
loss of power generation, disrupting the day to day lives of the
citizens of the State, and will also result in tremendous revenue
loss, forcing the state to procure electricity at higher costs. The
barrage in question already complies with all necessary E-flow
requirements and ensures an uninterrupted passage for aquatic
life. Instead of closure, a balanced approach by incorporating

ecological safeguards and modern technology that allows
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17,

hydropower projects to support economic growth, energy

security, and public welfare without compromising

environmental sustainability may kindly be taken.

It is submitted that the 2 measures suggested which are

concerned with Respondent No. 7 and their response are thus

summarised as under:

Assess and Implement E-flows: As per the aforesaid
submissions the barrage is maintaining the E-flow by
maintaining the targeted daily average discharge issued
by CWC every 10 days.

Removal of all the dams/barrages which affect the
habitat of Mahseer, including but not limited to those
listed above /Implementation of fish
ladders/elevators at concerned dams/barrages: As
per the aforesaid submissions removal/closure of
dams/barrages is not the solution but to have a
mechanism and procedure in place to conserve the
aquatic life along with fulfilling the human needs. So far
as fish ladder/elevators are concerned there is already a
1.5-meter-wide passage for uninterrupted migration
movement of Golden Mahseer at all times in VVeerbhadra
barrage, coupled with the opening of gates in the
monsoon season, which is also the breeding season for
the Golden Mahaseer, thus enabling smooth upstream

and downstream movement.



18.

19.

20.

21.

It is further submitted that as the VVeerbhadra barrage falls in the
river Ganga then if any alterations is to be made in the barrage

the approval of the CWC is mandatory.

It is further submitted that fish migration is typically studied
through radio tagging or marking studies. However, no such
scientific study has been conducted in this stretch of the Ganges
River till date. Conducting such a study by the concerned
department would provide more accurate data on migration
patterns, helping to formulate better norms for conservation and

management.

As such, the answering Respondent prays that the mechanisms
adopted at present at the Veerhadra barrage are sufficient and
do not hinder the growth of the Golden Mahaseer fish. However
in order to find a workable and practical solution, the answering
Respondent prays that this Hon’ble Tribunal may constitute an
expert committee under the aegis of MOJS/CWC to assess the

situation and to submit its Report to the Hon’ble Tribunal.

In view of the aforesaid submissions, it is therefore respectfully
prayed that this Hon’ble Tribunal may dismiss the Application
qua Respondent No. 7, and /or may kindly be pleased to pass
appropriate orders in the present Application.

- FILED BY:

NEW DELHI [ARJUN GARG]
DATE: 04.03.2025 Advocate for Respondent No. 7
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9

BEFORE THE NATIONAL GREEN TRIBUNAL, NEW
DELHI

ORIGINAL APPLICATION NO. 1004 OF 2024

IN THE MATTER OF:

PRAHLAD GOENKA & ANR. ... APPLICANTS
VERSUS

UNION OF INDIA & ORS. ... RESPONDENTS

AFFIDAVIT

I, Lalit Kumar, S/o Shri Nand Lal Tamta, Aged about 43 Years,
presently posted as Executive Engineer, Uttarakhand Jal Vidyut
Nigam Limited (UJVN Limited), presently at New Delhi, do hereby

solemnly affirm and state on oath as under: -

1. That I am the Authorized Representative of the Respondent No.
7 in the above matter and 1 am conversant with the facts
and circumstances of the case. As such I am authorized and

competent to swear this affidavit.

2. That T have read and understood the contents of the
accompanying Response and 1 state that the contents thereof

are true and correct to my knowledge and based on information

received from record.
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3. Annexures filed with the Response are true copies of their

respective originals. —~ o i
/ ’

( AN A
¥
\ BEPONENT

\ f

_/

VERIFICATION

I, the deponent abovenamed, do hereby verify that the contents of the
above affidavit are true and correct, no part of it is false and nothing

material has been concealed therefrom.

Verified at New Delhi on this the 5" day of March, 2025.

x'/. B ’/_. Z
( AV A

¥
| BEPONENT

_/
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NOTES:-

1. All dimensions are in mm except R.L.s which are in
metres.

2. Concrete mix used shall conform to M100 as specified in
1S:456-1956. 300mm facing concrete shall be M-150.

3. The steel bars shall be high yield strength deformed
bars conforming to 1S:1786-1966.

4. The details of joint between the divide wall and U/s floor
shall be the same as that of the joint between pier and
U/s floor.

5. Splicing of bars shall be done as per 1S:456-1966 clause
No. 181. It shall be properly staggered.

6. No foundation shall be laid on filled up earth. The sub
grade shall be properly leveled before laying concrete.

7. Rungs anchor rings and gauge shall be provided at
places specified in the drawings. The details of the same
shall be given in a separate drawing.

8. The details of DWPB shall be given in separate drawing

9. Details of the gate and stop log grooves are tentative,
pending finalization of position of grooves of barrage
gates (to be supplied through contractor) by site
Engineers.

10. This drawing shows the layout only. For details of
reinforcement see drawing No. 45-P1 -RH-RHB-62.

11. For section C-C, see drawing No. 45-P1 -RH--RHB-62.

REFERENCE DRAWINGS:-

1. Details of floor of weir bays-  Drg. No. 7-R-RH-RHB-15
sheet 1 of 2 sheets

2. Details of floor of weir bays-

sheet 2 of 2 sheets Drg. No. 8-R-RH-RHB-18

1. Detalls of floor of under sluice -

sheet 1 of 2 sheets Drg. No. 11-P1-R-RH-RHB-21

2, Details of fioor of under sluice -

sheet 2 of 2 sheets Drg. No. 12-P1-R-RH-RHB-22

3. Typlcal detalls of joints In barrage
and head regulator Drg. No. 9-P1-R-RH-RHB-19

Legend
DWSB. - Divide wall Block

DWP.B.- Divide wall Pier Block
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Legend
D.WB. - Divide wall Block
D.W.P.Block- Divide wall Pier Block
NOTES:-

All dimensions are in mm except R.L.s which are in metres.

ANNEXURE - C

2. The U/S length of divide wall is subject to modification. Concurrence of |.R.| Roorkee may be
taken before starting the work.
3. The details of joints between the divide wall and U/S floor shall be the same as that of the joint
between pier and U/S floor.
4. For details of D.W.P. block refer to relevant drawings.
5. Concrete mix. used shall conform to M100 as specified in 1S:456-1966 unless otherwise
specified.
6. No foundation shall be laid on filled up earth. The subgrade shall be properly levelled before
laying concrete.
7. The divide wall shall be located after four bays from the left abutment as recommended by |.R.I.
Roorkee.
8. Details of the gate and stop log grooves are tentative, pending finalisation of position of grooves
of barrage gates (to be supplied through contractor) by site Engineers.
REFERENCE DRAWINGS:-
1. Details of floor of weir bays-sheet 1 of 2 sheets Drg. No. 7-R-RH-RHB-15
2. Details of floor of weir bays-sheet 2 of 2 sheets Drg. No. 8-R-RH-RHB-16
3. Details of floor of under sluice -sheet 1 of 2 sheets Drg. No. 11-P1-R-RH-RHB-21
4.  Details of floor of under sluice -sheet 2 of 2 sheets Drg. No. 12-P1-R-RH-RHB-22
5. Typical details of Joints in barrage and head regulator Drg. No. 9-P1-R-RH-RHB-19
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Pashulok Barrage (C.M.) Div. Rishikesh, UJVNL

GARHWAL RISHIKSH CHILA HYDEL SCHEME

Reproduced in Autocad by
Advance Engineering & Consultancy Services,
Dehradun

RISHIKESH BARRAGE
DETAILS OF DIVIDE WALL UPSTREAM PORTION

REVISION FIRST

1. Wicth of foundation slab of D.W.P. Block increased 1o 10000.
2. Widith of free flow channel increesed 1o 1500.

Drawn by: Date:

Sushil Kumar 10-01-2023

Drgo-:

36-P1-RH-RHB-53-a 06-01-76
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T Ho Slo Te0-33004/99 REGD. NO. D. L.-33004/99

ANNEXURE - E

Che Gazette of India

STHTUT
EXTRAORDINARY
9T [[—EUE 3—3U-WUg (ii)
PART II—Section 3—Sub-section (ii)

IR & WehTioTa
PUBLISHED BY AUTHORITY
€. 4009] 73 faoetl, GEEr, TeRER 10, 2018/ ¥ET 18, 1940
No. 4009] NEW DELHI, WEDNESDAY, OCTOBER 10, 2018/ASVINA 18, 1940

(TS ==y W )
e
7% feett, 9 srrgEY, 2018

.. 5195(37).— T T AT T 3T TH I9T o ARTE FIT AAT ToAAT g TAT I Tl AT ST Tgo7
& % Hagaa Rd § gga9 94 9feq 8, s Jqut 39 it gt wiaed qfe afeafoa g a9 S s g\
T AAHEAT & foIT Toofia &;

e 3T AaT ferere qort, fAforsaret aur weed % w9 § qErd T § et agcaqut At S waraE yAra fear & ary

TR TS AT TAET Tl HT IS0 [@FT TAT & TAT q=d-9077edt # [F=re, 73, sfr=nfie o o= yase; & foro affa o
Tqad T T TRt 7T 6 AT 99 AAT9T T AT Aarore qiga fAfsrs "l & Tgur e FT @I E, ST A4l §
TATEST &I o THA F TATAT F 2T E;

AT T T FHET T TaTg TAqT 91 & a5 § Igu & Jaer & Fawr &« giafaa w7 & o afemt i
qIfSeaT T TETell A 3 I/ a910 @ F o aw"Tag g

T ag AT FIAT AT g o6 07 T4 § gL 60T I & [Harg yarg i W A § a0 w@r qr, S et
freraret 1 agar faqr 78 & yarg i fawar gt g

FAT FLHT F TATEL (F2E) Aff=aH, 1986 (1986 FT 29) F Al srfere=aT F1.37. 3187 (&), ATEE 7 AFaT,
2016 ZTT 9T &1 STAS & |YeA, §LET Y Y& g1 Aaferfad yarsi & foro s arfaemer sraiq g wa=g
e 1 o R o, srate-

(F) TIT FET ST IEAT HEIAF AT 6 ST a0l [OTAT 3T TAALONT qgA 1T T, HIEAT ST Tl Al GATHT weed &
3297 ¥ Faa fafse e o fafee fEgei o a0 v & forw smfera v 9at s 3wt agras afeat § aifeafas
5941 GI/2018
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2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

TATE  THT T ATITT FLATT TAT 36 AT AT FaT 3T T3d e Jarg & a0 T@ & forw ve a9t
ATFITF FEH ISTAT AT FAeforg Far;

() TR & o STATT AT TE9ET & A1 | I Hget o2 9=t F saa yarg & AfAtae Fw,
(3T) ST T TAT AT HZTAF ATRAT § A 6 TATE T (AT ATete<T  forg d=r faawfara weT;

T AT FERTT A T qGT T IHhT HgTaF ATl | HAduT TaTg! il [eifd w1 fAafaas T g

2. o HEIT GIHTL, IT AT (LA, FLAT U Taeld) T raer, 2016 F 927 39 o ITT (3) 3T 47 41 %
ITART (2) T 7 () F AT ITST qTEC0r 60T AfAtaae, 1986 &t &y 3 T ITLTT (3) FTT Y& ARFAT FT AT
Fed gu, =T, S o, o oY Sientie Saisl a9 o sueret & forw 9 Yarg & aiafad s & o
=Tl T IRATSAT 9 YaTg FEeIE i 9 AaH T aLuiiT YaTgi & a9 W@ & o srfeegfa it 6,

ERICE
l. VAN F g TF dq § W a1 mHadiq GRAadl & J1eqW & ¥ 3G aTel W (90A0 | AT g arar
It W A e RE

FH H. g AT gq# gdadr 10 Fa%
garg & T 9T

giard(%,)
1. KED TG H HIH 20
2. & FFAT, A ST AL 25
3 37 79718 T 7 & fAqae 30*#
#3g WATg g & ATHE Jarg #1 30%
1. gRER, STUdEs & 9T, I T 9% T 74T & q&q 7Nl &1 A<
T . ERE K ISt F Gieewe W g A | e F Glawe [FF gRT B
Fafeata < = aren Faw waTg | g% FT arar ZIaq JaTg
(i H) (e & 7S) (7% %) (F7 & a9
) sfreetreT 36 57
(&Er)
) IEEGIES 24 48
(3) TIRT 24 48
(4) HTYT 24 48
FLHF-ATH T TAHHE |

1. IULIH I AT eafaeht yarg 9 & sreaefie €, sraia:-
(i) =IFTH AT TATE &1 qarer a1 fozmm, fatmedis s swiees it aiazmsEret # 9y gar &;

(i) Frerar afiersET S adu # =9 qaiaelita YaTel F AES! F A9ET 81 8, TR qre 7 o7 qg giefira
Faft 6 aifed saiaofia gate ATeEst 1 9T =6 ATSEEaT & S w3 G arE g fF a9 HF srate F Saw
ST,

(iii) TRTSET ST AtemTr i At e 97 €, STer STHIAT Sitae TR S g1 FAhl § ST FRa e & R
T T B, TRATSIAT T LA I & 3 ML I TATT Aqda TG0 1T TaTg il a910 Tae % o o siraeas 3uaer
F;

(iv) T &I Fe| TRATSATE ST AATT &9 F T4§ T 1T o0l TATg! [Fruarat ®7 afatad dgi wdl 8, 39 TAraoig
TATET e 9T &
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(v) TRErmaTeftT saTel 1 aaTe waq % foru srer & At wraAvsd f fAtE B gt w2 F o, 5w 9@ et §
TATE T AT FHA-THT T2 FHTTolh AqAl TL ATAIEL hl SATUAT;

(Vi) T ST AT AT ST TAT STeT T H&T R AT TaTg! & TAGeq, Atetar, Afaaa qum s s+t
AUt g, T AT Tl AF9qH AR A1E Feel 6 forw ITardt g | 7 fhet srara fRufa 6t gom & 5
SR HIAES! & a1 H qoarel (Ao o % forg o arfespa 8 | F5 STo0 AT AHTHE AU 97 TE Ty, 9T
e F1 JaTg AT -Ag-AqaTad Rare T&qa H4,

(vii) Fafera afaSET fasreat a1 STfeeT =6 ATSg=ar S e § g 41 & Ha7 w1 oS aanr AEtee st

AFEATHT T ITATSAT TIAT IT TFATIAT STET i 1Y STeT 90T YHIAETT AT FUTerd raedeh Aaa=dT oI |
TATg ATt T T TR, FeMTh Fd, 36 a0 T FT IALETAcd TATSAT fasreandata a1 ITieawtat &t
BT T of FHT-THT T &l ST AANT Tl STeT Teqd e,

(viil) FET TR, T Ty T (9 F wreAw |, S FAT uferd gr, W a4y # f@FOw qiwr w wr w7 oy
arfafih ster & e e &1 faer T et |

V. FTET i oY =T arferewer, =TS &7 T9ret &, S F 9 ST S T F9600, e dasta @t
TATSAT o [olT et fAerer it AT e e aff=ma «ff 2, S o= ofiT a7 FAFgl &l TIAT HT [T T&T & T
fahTerer & Y e o TorT 9T et ey AT A iiead e |

3. TE AT THh TSI | TRTH AT AT & TG g |

4. T AR IEA AT TATAALT | A ZI ATl ITLT I q&T ST8F TAT ITIATT F gHFT T AT 3L T390 F IATT
TSTer oo 9T & T {ET 1T R AT AT H AT ATAT THT TF HGIAF ATGAT 6 HHAAT GETAAT T AR AT |

[T, &. - Estt.01/2016-17/111/NMCG (Vol 11)]

REIERER RN IR EN AR NN CLIW)

MINISTRY OF WATER RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION
(NATIONAL MISSION FOR CLEAN GANGA)
ORDER
New Delhi, the 9th October, 2018

S.0.5195(E).—Whereas, the River Ganga is the most sacred and deeply revered by the people of this country
and the Ganga river basin is the largest river basin in India in terms of catchment area, constituting twenty six per cent of
the country's land mass and supporting about half a billion population;

And whereas, River Ganga is unique as having special properties, features and importance, holding reasons that are
hydrological, geomorphological, historical, socio-cultural and economical with significant temporal and spatial flow
variation;

And whereas, River Ganga has been given status of a National river and the ever increasing demand for water in the
basin for irrigation, domestic, industrial and other purposes coupled with pollution ingress from different sources
including domestic waste, industrial waste, into river system is affecting the health of the said river for long;

And whereas, the Central Government is committed to restore and maintain the wholesomeness of the rivers ensuring
appropriate environment flows and simultaneously preventing the pollution ingress into the said river;

And whereas, it is considered necessary to ensure that uninterrupted flows of water are maintained throughout its length
at all times in River Ganga to ensure continuity of flows in the river without altering the seasonal variations;

And whereas the Central Government vide notification S.O. 3187(E), dated the 7t October, 2016 under the Environment
(Protection) Act, 1986 (29 of 1986) has constituted an authority, namely, the National Mission for Clean Ganga for
Rejuvenation, Protection and Management of River Ganga basin for the following purposes, namely:-

(a) to determine the magnitude of ecological flow in the River Ganga and its tributaries required to be maintained at
different points in different areas at all times with the aim of ensuring water quality and environmentally
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sustainable rejuvenation, protection and management of River Ganga and its tributaries and notifying the same
and take or direct all such measures necessary to maintain adequate ecological flows;

(b) to specify the average flow of water at specified points through Hydrological Observation Stations of the River
Ganga;

© to devise a system for continuous monitoring of flow of water in the River Ganga and its tributaries;

And whereas the Central Government has decided to determine certain flows in the River Ganga and its
tributaries;

2. Now, therefore, in exercise of the powers conferred by sub-section (3) of section 3 of the Environment

L

IL.

III.

(Protection) Act 1986 and read with sub paragraph (3) of paragraph 39 and item(h) of sub-paragraph(2) of
paragraph 41 of the River Ganga (Rejuvenation, Protection and Management) Authorities Order, 2016, the
Central Government hereby notifies the following minimum environmental flows to be maintained at locations
downstream of structures or projects meant for diversion of river flows for purposes like irrigation, hydropower,
domestic and industrial and other requirements, namely:-

Upper Ganga River Basin Stretch starting from originating glaciers and through respective confluences
finally meeting at Devaprayag up to Haridwar:

(%) Percentage of
preceding 10-daily period
1 Dry November to March 20
2 Lean October, April and May 25
3 High Flow season June to September 30"

*#* 30% of monthly flow of High flow season.

Stretch of main stem of River Ganga from Haridwar, Uttrakhand to Unnao, Uttar Pradesh

@

(i1)

Minimum flow releases Minimum flow releases
immediately downstream of immediately downstream of
barrages barrages
Location of
S. No. Barrage (In Cumecs) (In Cumecs)
Non-Monsoon Monsoon
(October to May ) (June to September)
€))] Bhimgoda 36 57
(Haridwar)
2) Bijnor 24 48
3) Narora 24 48
“4) Kanpur 24 48

Cumec — Cubic Meter per second.
The above said ecological flows are subject to the following, namely:-

the compliance of minimum environmental flow is applicable to all existing, under-construction and
future projects;

the existing projects, which currently do not meet the norms of these environmental flows, shall
comply and ensure that the desired environmental flow norms are complied within a period of three
years from the date of issue of this order;
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Iv.

(iii)

@iv)

v)

(vi)

(vii)

(viii)

the project which is at different stages of construction, where physical progress on ground has been
initiated and made and reported to appropriate authority shall also make necessary provisions to
maintain the stipulated environmental flow before and after commissioning of the project;

the mini and micro projects which do not alter the flow characteristics of the river or stream
significantly are exempted from these environmental flows;

to ensure the release of desired quantities of water to maintain environmental flows, flow conditions in
these river reaches shall be monitored at hourly intervals from time to time;

the Central Water Commission shall be the designated authority and the custodian of the data and shall
be responsible for supervision, monitoring, regulation of flows and reporting of necessary information
to the appropriate authority as and when required and also authorised to take emergent decisions about
the water storage norms in case of any emergency. The Central Water Commission shall submit flow
monitoring-cum-compliance report on quarterly basis to National Mission for Clean Ganga;

the concerned project developers or authorities shall install automatic data acquisition and data
transmission facilities or required necessary infrastructure at project sites at appropriate locations
specified by the Central Water Commission within six months from the date of this order. The
installation, calibration, maintenance of flow monitoring facility shall be the responsibility of the
project developers or authorities and they shall submit the data to the Central Water Commission from
time to time;

the Central Government through National Mission for Clean Ganga may direct release of additional
water in the River Ganga to meet special demand as and when required.

The concerned Central and State authorities shall implement demand side management plans to reduce
water withdrawal from River Ganga by adopting good and scientific practices such as efficient method of
irrigation, reuse and recycle of water including monitoring and regulation of ground water withdrawals for
various purposes.

This Order shall come into force on the date of its publication in the Official Gazette.

This Order shall apply to the upper Ganga River Basin starting from originating glaciers and through
respective confluences of its head tributaries finally meeting at Devaprayag up to Haridwar and the main
stem of River Ganga up to Unnao district of Uttar Pradesh

[F. No.- Estt.01/2016-17/111/NMCG(Vol IIT)]
RAIJIV KISHORE, Executive Director(Admn)
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20 ANNEXURE ﬁ35

i o
Government of India:

b

HRT TRPR :
e Qi HATed Ministry of Jal Shakli
Sid HHEEH ol fABr T T gemr fym Dept. of Water Resources, RD&GR
P S ST Central Water Commission
IR &W G{f\WﬂTﬁ Office of the Executive Engineer
femmendt wim Hew Himalayan Ganga Division, Harldygg
Date -01.02.2025 .-
To, é‘
Project Head,
Pashulok Barrage, UJ.V.N.L,

Rishikesh.
Subject: e-flow targets of Pashulok Barrage, U..L.V.N.L., for the period 01.02.2025 to 10.02.2025—-_.;.'
reg. . :

T 1-Gout. of India Gazette Notification No. D.L.-33004/99 dated: 09.10.2018.
2- Govt. of India Gazette Notification No. D.L.-33004/99 dated: 14.09.2019

Sir, -
In Kind reference to above, following are the e-ﬂow targets for the period for 01.02.2025 tu
10.02.2025. ;
SI. | Targeted Daily Average Targeted Total Daily | Period
No. Discharge Volume X
1 58.070 Cumecs 5.017 MCM 01.02.2025 to 10.02.2025

: As per the approved SOP, the above values are based on the 20% of last 11 daily average Inflow
of peried (21 01.2025 to 31 01 2025) to the Pashuluk Barrage

To account the diurnal variability in the inflows, the e-flow release rate (discharge) during the da
may vary within 20 percent range of target e-flow rate of the day. However_ the flow volume reiease
during day shall not be less than the targetecf dalry volume of e-flow refease

It is imperative that strict campﬁance' to the above be ensured'. !

This is issued with the approval of the Superintending Engineer, HOC, CWC, Dehradun.

; )\%
Al el
(Executive Engineer)
Copy to : for Information

1. Principal Secretary, Irigation Department, Government of Uttarakhand ;

2.' Engineer-in-Chief, Irrigation and Water Resources Department, Government of Uttarakhand. :

3. Chief Engineer, P. & D.O., Central Water Commission, Sewa Bhawan, New Delhi. SRS

4. Chief Engineer, UGBO, Central Water Commission, Lucknow. ; s :

5. Executive Director (Technical), NMCG, DoWR, RD & GR, New Delhi. oL AR

6. Superintending Engineer, Hydrological Observation Circle, Central Water Commission
Dehradun :

.

p

U.81 [idifeld T, g R, Saaas) &7~ N-81, Shivalik Nagar, Haridwar-{UK)
GUHTS: 1334-235882.

Y Tal: 1924 Aancaos



Government of India

Ministry of Jal Shakti

Dept. of Water Resources, RD&GR
Central Water Commission

Office of the Executive Engineer
Himalayan Ganga Division, Haridwar

Date -11.02.2025

Project Head,
Pashulok Barrage, U.J.V.N.L.,

Rishikesh.
Subject: e-flow targets of Pashulok Barrage, U.J.V.N.L., for the period0 11.02.2025 to 20.02.2025-
reg.

'\"{v_c."'l-f: 1-Gowt, of India Gazette Notification No. D.L.-33004/99 dated: 09.10.2018.
2- Govt. of India Gazette Notification No. D.L.-33004/99 dated: 14.09.2019

Sir,
In Kind reference to above, following are the e-flow targets for the period for 11.02.2025 to
20.02.2025.
" Sl. / Targeted Daily Average Targeted Total Daily ' ~ Period
| No. Discharge Volume

f et i e Mot ASNGG A Tl
f_ 1. 66.241 Cumecs 5.723 MCM 11.02.2025 to 20.02.2025
As per the approved SOP, the above values are based on the 20% of last 10 daily average Inflow
of period (01.02.2025 to 10.02.2025) to the Pashulok Barrage.

To account the diurnal variability in the inflows, the e-flow release rate (discharge) during the day
may vary within 20 percent range of target e-flow rate of the day. However, the flow volume released
during day shall not be less than the targeted daily volume of e-flow release.

Itis imperative that strict compliance to the above be ensured.

This is issued with the approval of the Superintending Engineer, HOC, CWC, Dehradun.

Shivam Tripathi
(Executive Engineer)

Copy to : for Information

1. Principal Secretary, Irrigation Department, Government of Uttarakhand

2. Engineer-in-Chief, Irrigation and Water Resources Department, Government of Uttarakhand.

3. Chief Engineer, P. & D.O., Central Water Commission, Sewa Bhawan, New Delhi.

4. Chief Engineer, UGBO, Central Water Commission, Lucknow.

5. Executive Director (Technical), NMCG, DoWR, RD & GR, New Delhi.

6. Superintending Engineer, Hydrological Observation Circle, Central Water Commission

Dehradun
.81 Rrarfeies 1R, gRER-, gwids) N-81, Shivalik Nagar, Haridwar-(UK)
g;ﬂw- 1334-235882, 7 Tel: 1334-235882
: hgdewe@gmail.com, cehgd-cwei@nic.in E-mail: hgdcwe@gmail.com, eehgd-cwe@nic.in

SR R A % :

Conserve Water- Save Life
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Government of India

Rd HHR i :
S ufdd warerg Ministry of Jal Shakti
o HHIYE 4G Rery wd i ke A Dept. of Water Resources, RD&GR
Sdg o ST Central Water Commission

Office of the Executive Engineer
Himalayan Ganga Division, Haridwar

Date -21.02.2025

Project Head,
Pashulok Barrage, U.J.V.N.L..

Rishikesh.

Subject: e-flow targets of Pashulok Barrage, U.J.V.N.L., for the period 21.02.2025 to 28.02.2025-
reg.

m: 1-Gowt. of India Gazette Notification No. D.L.-33004/99 dated: 09.10.2018.
2- Govt. of India Gazette Notification No. D.L.-33004/99 dated: 14.09.2019

Sir,
In Kind reference to above, following are the e-flow targets for the period for 21.02.2025 to
28.02.2025
’T’WE’W’K&EEQE‘ Targeted Total Daily ~ Period
No. Discharge Volume
’ 1 68.017 Cumecs 5.877 MCM 21.02.2025 to 28.02.2025 [

As per the approved SOP, the above values are based on the 20% of last 10 daily average Inflow
of period (11.02.2025 to 20.02.2025) to the Pashulok Barrage.

To account the diurnal variability in the inflows, the e-flow release rate (discharge) during the day
may vary within 20 percent range of target e-flow rate of the day. However, the flow volume released
_during day shall not be less than the targeted daily volume of e-flow release.

It is imperative that strict compliance to the above be ensured.

This is issued with the approval of the Superintending Engineer, HOC, CWC, Dehradun.

Shivam Tripathi
(Executive Engineer)

Copy to : for Information

Principal Secretary, Irrigation Department, Government of Uttarakhand
Engineer-in-Chief, Irrigation and Water Resources Department, Government of Uttarakhand.
Chief Engineer, P. & D.O.. Central Water Commission, Sewa Bhawan, New Delhi.

Chief Engineer, UGBO, Central Water Commission, Lucknow.

Executive Director (Technical), NMCG, DoWR, RD & GR, New Delhi,

Superintending Engineer, Hydrological Observation Circle, Central Water Commission
Dehradun

S

N-81, Shivalik Nagar, Haridwar-(UK)
Tel: 1334-235882 i
E-mail; hgdewe@gmail.com, eehgd-cwc@nic.in

u1-81 Rraifoe . gRan., gaeids, U
QYHIN: 1334-235882.
. hgdewce@gmail.com, echgd-cwe@nic.in

ST A s
Conserve Water- Save Life
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M Gma” Raj Kumar <eeemujvnlpashulokbarragerksh@gmail.com>

Wam%ﬁzﬁww.,%ﬁ-—rm 01.02.2025 to 10.02. 2025%qutrfawﬁum
T & TR

1 message

Shivam Tripathi <eehgd-cwc@gov.in> Sat, Feb 1, 2025 at 2:55 PM
To: eeemujvnipashulokbarragerksh <eeemujvnipashulokbarragerksh@gmail.com>

Cc: Chief Engineer PDO <cepd-cwe@nic.in>, Shiv Sunder Singh <secolucknow-cwc@nic.in>, Director Morphology
<dirmorpho-cwc@nic.in>, hodcamp id <hodcamp.id@gmail.com>, Secretary Irrigation <secy-irri-ua@nic.in>, Sudhir Kumar
<sehocdehradun-cwe@nic.in>, hod plan <hod.plan@gmail.com>, Davendra Mathuria <ed-technical@nmcg.nic.in>

¥ . 0
YT qifesd Heaud U Hiford |
Regards,
o/0 Glﬁl'fl'lﬂﬁ STFAII Executive Engineer
T g8/ Himalayan Ganga Division

FH ST TANT Central Water Commission
N-81,Rrarferes R IR, 8f¥gR/ N-81,Shivalik Nagar, Ranipur, Haridwar

e-flow targets of Pashulok Barrage, U.J.V.N.L., for the period 01.02.2025 to 10.02.2025.pdf
1910K
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M Gma|| Raj Kumar <eeemujvnlpashulokbarragerksh@gmail.com>

tr—graﬂaf amrq@raﬁq:fqa % R 11.02.2025 to 20.02.2025 ¥ Wer TafaRuita varg
AT S qER I |

1 message

Shivam Tripathi <eehgd-cwc@gov.in> Tue, Feb 11, 2025 at 12:58 PM
To: eeemujvnipashulokbarragerksh <eeemujvnipashulokbarragerksh@gmail.com>

Cc: Chief Engineer PDO <cepd-cwc@nic.in>, Shiv Sunder Singh <secolucknow-cwc@nic.in>, Director Morphology
<dirmorpho-cwc@nic.in>, hodcamp id <hodcamp.id@gmail.com>, Secretary Irrigation <secy-irri-ua@nic.in>, Sudhir Kumar
<sehocdehradun-cwe@pnic.in>, hod plan <hod.plan@gmail.com>, Davendra Mathuria <ed-technical@nmcg.nic.in>

Hgled,
DU difesd HauS T BT |

Regards,

0/0 SMferRet 3fira=T/ Executive Engineer

fewTerdt 7T HE @/ Himalayan Ganga Division

HEIT ST TR Central Water Commission

N-81,Rrarferes 7R IR, 8RER/ N-81,Shivalik Nagar, Ranipur, Haridwar

e-flow targets of Pashulok Barrage, U.J.V.N.L., for the period 11.02.2025 to 20.02.2025.pdf
1183K
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M Gma|| Raj Kumar <eeemujvnlpashulokbarragerksh@gmail.com>

tr-g?ﬁa?_ 'l aim,!;\.ﬁ.é’r.q#.qa‘., CARTIC] 21.02.2025 to 28.02.2025 F He ygfavofitg II'Q’I%'
AL b N H |

1 message

Fri, Feb 21, 2025 at 3:08 PM

Shivam Tripathi <eehgd-cwc@gov.in>

To: eeemujvnipashulokbarragerksh <eeemujvnipashulokbarragerksh@gmail.com>
Cc: Chief Engineer PDO <cepd-cwc@nic.in>, Shiv Sunder Singh <secolucknow-cwc@nic.in>, Director Morphology
<dirmorpho-cwc@nic.in>, hodcamp id <hodcamp.id@gmail.com>, Secretary Irrigation <secy-irri-ua@nic.in>, Sudhir Kumar
<sehocdehradun-cwc@nic.in>, hod plan <hod.plan@gmail.com>, Davendra Mathuria <ed-technical@nmcg.nic.in>

Heled,
HUAT IS Herd U i |

Regards,

0/0 ifer=me} 3fra=T Executive Engineer

fewmTerdt 7 deay Himalayan Ganga Division

HET ST AR Central Water Commission

N-81,Rrarfere v TigR, 8RER/ N-81,Shivalik Nagar, Ranipur, Haridwar

e-flow targets of Pashulok Barrage, U.J.V.N.L., for the period 21.02.2025 to 28.02.2025.pdf
652K
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ANNEXURE - G

Details of water flow released daily into rivers from dams/barrages/weirs of hydro

electric projects

|Month of February 2025

Name of Barrage:- Pashulok Barrage

Date E-Flow which have to be E flow release from Pashulok
released as per CWC order Barrage
1-Feb-2025 58.07 64.13
2-Feb-2025 58.07 62.50
3-Feb-2025 58.07 64.38
4-Feb-2025 58.07 62.63
5-Feb-2025 58.07 62.00
6-Feb-2025 58.07 62.33
7-Feb-2025 58.07 61.58
8-Feb-2025 58.07 61.75
9-Feb-2025 58.07 61.83
10-Feb-2025 58.07 61.58
11-Feb-2025 66.24 64.92
12-Feb-2025 66.24 67.08
13-Feb-2025 66.24 68.75
14-Feb-2025 66.24 69.54
15-Feb-2025 66.24 69.50
16-Feb-2025 66.24 70.79
17-Feb-2025 66.24 71.25
18-Feb-2025 66.24 71.63
19-Feb-2025 66.24 71.21
20-Feb-2025 66.24 70.04
21-Feb-2025 68.02 70.63
22-Feb-2025 68.02 72.29
23-Feb-2025 68.02 71.13
24-Feb-2025 68.02 70.67
25-Feb-2025 68.02 70.92
26-Feb-2025 68.02 72.38
27-Feb-2025 68.02 72.21
28-Feb-2025 68.02 71.71
Total 1891.36
Average 67.54857143

IITRUE COPY
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IN THE NATIONAL GR&?I TRIBUNAL, NEW DELHI
O.A. No. 1004 of 2024

IN THE MATTER OF:
PRAHLAD GOENKA & ANR. ... APPLICANTS

Versus
UNION OF INDIA & ORS. ... RESPONDENTS

VAKALATNAMA

KNOW ALL to whom these presents shall come that | Lalit Kumar, Executive Engineer
presently R/o Uttarakhand Jal Vidyut Nigam Ltd. ., the above-named Respondent
No.7 do hereby appoint ARJUN GARG, ADV., KRITI GUPTA, ADV., SAGUN SHRIVASTAVA, ADV.,
SAARANSH SHUKLA, ADV. (hereinafter called the Advocate) to be my/our Advocate in the above-noted case

and authorize him: -

To act, appear plead in the above-noted case in this Tribunal / Commission or in any other Court in
which the same may be tried or heard and also in the appellate Court including High Court to payment of fees
separately for each court by me/us.

To sign, file verify and present pleadings, replications appeals cross-objections or petitions for
executions, review, revision, restorations withdrawal compromise or other petition, replies, objections or
affidavits or other documents as may be deemed necessary or proper for the prosecution of the said case in all
its stages.

To file and take back documents.

To withdraw, or compromise the said case or submit to arbitration any differences or disputes that
many arise touching or in any manner relating to the said case.

To take out execution proceedings. To take out execution proceedings.

To deposit, draw and receive moneys, cheque and grant receipt thereof and to do all other acts and
things which may be necessary to be done for the progress and in the course of the prosecution of the case.

To appoint and instruct and other Legal Practitioner authorizing him to exercise the power and
authority hereby conferred upon the attorney on our behalf.

And I/We the undersigned do hereby agree to rectify and confirm acts done by the Advocate or his
substitute in the matter as my/our own acts, as if done by me/us to all intents and purpose.

And I/We undertake that I/We or my/our duly authorised agent would appear in Court on all hearings
and will inform the Advocate for appearance when the case is called.

And I/We undersigned do hereby agree not to hold the advocate or his substitute responsible for the
result of the said case in consequence of his absence from the Court when the said case is called up for
hearing, or any negligence of the said Advocate/s or his/their Substitute.

And -1/We the undersigned do hereby agree that in the event of the whole or any part of the fee
agreed by me/us to be paid to the Advocate remaining unpaid he/they shall be entitled to withdraw from the
prosecution of the said case until the same is paid up. If any costs are allowed for an adjournment, the
Advocate would be entitled to the same. The free settled is only for the above case and Court.

IN WITNESS WHEREOF I/We do hereunto set my/our hand to those presents the contents of which have been
understood by me/us this _06 day of _March 2025.
Accepted subject to the terms of fees.

ARJUN GARG, ADV., W W

KRITI GUPTA, ADV., SAGUN SHRIVASTAVA, ADV., SAARANSH SHUKLA, ADV.
F-2, Second Floor,

Lajpat Nagar - Ill, New Delhi-110024
(O) - 011-43516615 (M) — 9971796913
E-mail: Arjun.garg@agalaw.in

Executive Engineer (Civil

UJVN Limited
pPashulok Barrage, Rish'ﬂ(&ﬁs ondent No. 7
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